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'CCP No. 57/2008 in O.A. 429/2007

Hon’ble’Sri ‘M Kanthaiah, Member (J)
Hon’ble Sri A K Mishra, Member (A) g

App: Sri D. Awasthi

Res; DR. Neelam Shukla filed vakalatnama on behalf of respondent along with
compliance report, which is taken on record.

Applicant counsel.submits that respondent have complied the order of this
Tribunal . Hence CCP is ,dismissed in view of compliance made by the respondents.

Notices are discharged.
Me&&ﬁ( . Member (J)
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